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o INDIAN INCOME TAX RETURN VERIFICATION FORM s
e Bt [Where the data of the Return of Income/kFringe Benefits in Form (SARAL-1L (1T R-1),
N e , L e 2010-11
(] U2, PVI-3, U=, FUR-S, FER-6 transmitted electronically without digital signature|
iy (Please see Rule 12 of the Income-tax Rules, 1%62)
i d e E = PAMN
= : AV KUMAR STHATIABAD =
= MIRBILAY KUNAR STEATEABAID AGXPSTHOA
i w Flat/ ool lock ™a = Mame OF Premises/Building/Village . i
< Z | RAY TALKIES : . = R L cD
S 2 has becn ITR-3
= o E Road/Street/ I onst UTTE::H Areall.ocality electronically :
ke i
=E= BANK MORE transmitted (filf
:G.: = # ' the code)
o = E Town/City/District Stale Pin Status (fill the DL
S [FUMAGTAL SIARKIEAND 826001 gocte)
Sercl iy
& o : Ty
E Designation of AQ (Ward/ Circle) |1 7.0, DHANBAD. WARD () Original or Revised C}FIE.IHEH
E-filing Acknowledgement Number [8G9077203101011 Date(DDMMYYYY) 31-01-2011
[ 1 | Gross total income 1 579811
2 | Deductions under Chapter-Y1-A 2 100000
3 | Towal lncome ' 3 479411
s 4 i{'llrl'ulli Yocar Boss, il any 0
| = o 1 | Nettas |1n_n_|I_:lL 51461
l = E 5 | Interest payable 3330
L=
T G | Total tax and mierest payvable 55201
E E 7 | Taxes Paid = , E;i::i:-\-
:: : a | Addvance Tax Ta 0 o T g e ‘Jf,__,a
": = Iy __F NS b 10977 \,1
= ¢ | 10N Te 0 ik
I d | Sell Assessment Tax 7d 4314 :
e | Total Faxes Paid (Ta+Th+Te +7d) Te 55291
8 | Tax Payable (6-7d) . i 0
= ! 3 | Reluwnd {7e-i) e 9 i)
L 1'

VERIFICATION
Er NIRBHAY KUMAR SHAHABADD | sond danghier of BISIIWANATIH PD.SHATA holding permanent account number . AGXPST7116A
solemnly declire o the best of my knowledge and beliel, the information given in the return and the schedules thereto which have been transmitted
cluctronically by me vide acknow ledgement number mentioned above is correct and complete and that the amount of total income/ fringe benefits and
othier mrticulars <hown hercin are truly stated and are in aceordance with the provisions of the Income-tax Act. 1961, in respeet of income and [ringe
bapee (it clargeable 1o inconre-tax for the previoos vear relevant 1o the assessinent yvear 2010-11. 1 further declare that | am making this return in my

cipacity as and [ am also competent to make this retum and verily .
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Stan here ."'-.J'\r" Date  31-01-2011 Place DITANBAD
d-_it' the return s been |'II".:|'I-'.I.I'4:'\'.I_1_'I:E|.'_:I. Fax HRetwrn Preparer (TR give Turther details as below:
Tlientiiicaton S ol TR T Nameof TRIP Counter dignature of 1RP
[ = =
Fur OMice Lise Oanly  Filed from 11 address [17.198.32.224

e : I”‘ ﬁ@
I'ﬁ
fheare "g .-

heal windd sienerrire of

el

Prceiving official i ACEISTIIEAZ 18650 7 1203101 M B 2EBF TE3DEFD8ZESIDDATR4204ATY L CER4 AR

i_:t.c_j-‘:;c furrsh Form ITR=Y 1o “lncome Tax Department « CPC, Post Bag No - 1. Electronic City Post OfTice, Bangalore - 560100, Karnataka™, by ORDINARY POST or
SPEED POST sathen 120 davs rom date of ransmitting the data electromeally. Form [TR-V ghall nol be received in any ather office of the Income-tax Department or in any
othigr manner. The recerpl of this ITR-V at ITD-CPC will be sent toyou a1 this e-mail addrbsevik@redi Mmanl com




Welcome to AXIS BANK LTD.

i AXIS BANK
VAN

Page 1 of |

Ja AXIS BANK

CYBER RECEIPT FOR CBDT e-TAX PAYMENT

CHALLAN NO./ITNS 280

Assessment Year : 2010-11

Permanent Account Mumbear

AGXPST116A

Full Name MNIRBHAY KUMAR SHAHABADI
Address C/O RAY TALKIES,.,..BANK MORE
!Citl,r DHANBAD

State JHARKHAND

Pin Code

826001

TAX APPLICABLE

(O020) INCOME-TAX CIDMIFANIES (CORPORATION
TAX)

< (0021) INCOME-TAX (OTHER THAN COMPANIES)

TYPE OF PAYMENT

(100)-Advance Tax

J| {300) Self Assessment Tax

(400) Tax On Regular Assessment

(102) Surtax

(106) Tax On Distributed Profits Of Domestic
Companics

flﬂ?} Tax On Distributed Income To Unit Holders

DETAILS OF PAYMENT

BANK SEAL

[ncome Tax 24314 ! XIS B ! N K
Surcharge 0 i
Education Coss 0 Internet Tax Payment Ref Mo @ 23790509
[ntorost Debit to ASC: 635010200000842 on 28/01/2011 11:08:56
Penalty 0 BSR Code Tender Date Challan No
Others 0 i ) S 6360218 28012011 Qo212
Total 24314 AXIS BANE Limited

; : Rupeces Twenty Four Thousand .
Total in words Three Hundred Fourteen only Garia Branch, Kolkata (Internct Collection Branch)

hitpsa/Awww.axishiconnecLeo in/tax/NSDL TransReg asp?check =Y & PAID=Y

i Closed:

28-01-2011
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SRl MIRBHAY KUMAR SHAHABADI (IND)
C/O RAY TALKIES, DHANBAD

Irevious Years - 2009-2010 Status - Individiual
PAN :AGXPS7TI116A
Assastment Year 2010-2011 D.OSB. - 05.01.1951
COMPUTATION OF INCOME AND TAX - LIABILITY FOR THE ASST.YEAR 2010-11
Particulars Amount{Rs.) Amount(Rs.)
INCOME FEOM SALARY
Nel Taxable Solary As per form 146 alloched [B.F.AL) 298,440.00
Jharkhaond Legislative Assembly 51,0056.00 349.445.00
INCOME FROM BUSIMESS OR PROFESSION
Share Prolil from Firm As per Annexure - | 193,178.63
Interast on Capital from Firm As per Annexure - | 31.099.00
22427763

Less: Share of Profil Exempled u/s10(2A) 193,178,463 31.099.00
INCOME FROM OQUTHER SOURCE
Accrued In!. from M.S.C. 46,305.00
Accured Inleresl M.S.S. 8.656.00
Inlerest Accured on KVP 6, 183.00
inlerest on S/B Afc 12,522.00
Commission from Land Dealing 125.600.00 199.2656.00
Gross Total Income - 579.811.00
Less: Deduction under -::hcl;:-re.; VA ufs BOC
HDEC Slandered Lile Insurance 1 Q0,.000.00
N5C Purchosed 160.000.00 8
Inleres! Accured on NSC 46,305.00
Public Providen! fund 20,000.00
Subject lo the maximum deduclion s per limil 328.305.00 100,000.00
Met Taxable Income 479.811.00
Net Taxable Income Rounded Off u/s 288A 479.810.00
Tax on Tolal above 4%.962.00
Add : Educalion Coss @ 3% 1.492.00
Gross Tax Liabiliky 51.441.00
Add @ Interest ufs 234A 1.024.00

Interest ufs 2348 2.048,00

Interas! ufs 234C 738.00 3.830.00
Net Tax Fayable 55,2%1.00
Less : TD3 As per lorm 14 Allached (BFAL) 30,977.00
Less : Sell Assh, Tax Paid ufs 1404 24.314.00 55,291.00
Balance Tax payable / Refundable NIL
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SRI NIRBHAY KUMAR SHAHABADI (IND)

C/O RAY TALKIES, DHANBAD .

Previous Years - 200%-2010 Status - Individuail
PAN:AGXPS71186A
Assestment Year - 2010-2011 D.O.B. - 05.01.1951
BALAMNCE SHEET AS AT 315T MARCH, 2010
-.ﬂﬁ.FHAL & LIABILITIES AMOUNT (Rs) ASSESTS & PROPERTIES AMOUNT (Rs)
Cq;:}i’ral Account INVESTMENT
Balgnce As per Last A/c 5.005.338.17 DIAMONDS & JWELLARY
Add : Gift Received from Balonce as per Last Afc 114,645.00
Father inlow 7.000.00 NATIGHAL SAVING SCHEME
Pubilic Against Election 197.250.00 Balance as per Last A/c 108,197.00
Adgd : Wrongly Deducted Add: Accrued Interest 8.6546.00 1156,853.00
of HDFC Insurance 1 00,000.00 5,307,588.17 | LAND r
Add : INCOME FROM SALARY As per Annexture -lll 338,280.00
As per Computation 349,446.00 | NATIONAL SAVING CERTIFICATE
As per Annexure- | 613.481.00
Adgl : SHARE PROFIT FROM FIRMS F.D. WITH ALLAHABAD BANK
As per Annexture -1 193,178.63 | Afc No. 1067/28/558 b/t 58,735.00
CURRENT ACCOUNT WITH FIRM
Add : CAPITAL INTEREST FROM FIRMS As per Annexure- |l | 1,795.190.35
As per Annexiure -| 31,099.00 | KISHAN VIKASH PATRA k]
No.&7CD-643456 lo 61 DT. 25.11.2005
A::I_:i: INCOME FROM OTHER SOURCES Balance as per Lasl AfcC 72.477.00
Accrued Int, from N.S.C 46,305.00 Add: Accrued Interest 6.183.00 78.660.00
Accrued Int, from N.5.5 8.656.00 PUBLIC PROVIDENT FUND
cgrued Int. from K.V.P 46,183.00 Bolance os per Last A/c 447 968.00
5.8 Interest 12.522.00 Add : E;E‘ﬂﬂsil this year 20.000.00 467 ,968.00
Misc. Income offered T. 1 25.400.00 199.244.00 | HDEC Standered Life Insurance
| 6,082,577.80 | Balance as per Last A/c 100,000.00
Less ;- Drawings Add ; During the year 100,000.00 200,000.00
Firdh Drawings 12,394.77
Bayk Chorges 1,591.00 INCOME TAX DEPARTMENT
Income Tax 54,290.00 Cash Seized by the Dept.[B/F) 40,000.00
Eleclion Expenses A71.956.64
Drogwings & Olher Exps. |1 1,000.00 551,232.41
Balance c/f 5,531,345.3% | Balance c/t 3,823,812.35
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SRINIRBHAY KUMAR SHAHABADI

9

Page : 2

11,775,675.37

e —————— |

CAPITAL & LIABILITIES AMOUNT (Rs) ASSESTS & PROPERTIES AMOUNT (Rs)
Balance c/f 5.,531,345.27 | Balance c/f 3.823.812.35
CURRENT LIABILITIES sHARE PURCHASES
secured Loan As Per Annexture [V 7.060,320.00
Life Insurance of India, Giridih (B/F) 473,500.00

Receivables
105 (ALY, 2010-11) 30,977.00
Unsecured Loan Salary [AY.2009-10) 238,400.00
SRI NIRBHAY KUMAR SHAHABAD! [HUF) salary (A.Y.2010-11) 267,463.00 536,840.00
Balance As per Last Afc 5.019.533.98 OTHER CURRENT ASSETS
Add : Amount Received 200,000.00 U.5.L. Gindib 22,470,164
5.219,533.98 Bank of Baroda, Giridih 240,183.34
Less : Amount Paid - 5.219.533.98 | 5.B.1, Ronchi | 26,006.00
aMT PEARHA SHAHABADI Cash in Hand $2,973.52 354,633.02
Balance As per Las! Afc 351,295.00
Add : Received 200.000.00 551,296.00

11,775,675.37
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SRINIBHAY KUMAR SHAHABADI (IND)
C/O RAY TALKIES, DHANBAD

schegue and forming part of the Balance Sheet for the yvear ending 31st March, 2010

Annexure - |
Cedificate No._ Date Quanti w% Accured Interest whnnmmmw
4BEE786341 to 50 28,08.2003 10000 x 10 Pes 1 48,040.00 12.040.00 160,100.00
S2EED12647 1o 64 20.08.04 10000 x 20 Pcs 273.740.00 22.340.00 294.080.00
195051 to 54 28.05.05 10000 x 4 Pcs 50,616.00 4,132.00 54.748.00
184580 to 84 31.03.04 10000 x 7 Pcs 88.578.00 7.231.00 95.809.00
Mo-191440 31.03.04 5000 x 1Pcs 4.302.00 542.00 6.844.00
674240 to 674255 16.09.200% 10000 x 14 Pcs - - 160.000.00
773.581.00
Less : Maturity 4B8EE7B4341 to 50 28.08.2003 10000 x 10 Pcs 160,100.00
Total (Rs.) 567,276.00 46,305.00 613,481.00
CURRENT ACCOUNT WITH FIRMS (ANNEXURE - i)
Firm' Name MHM“M:% Additions Remuneralion _:.,_._M”..mw M:E share of Profils Drawings mmﬂmmmw
M/S GAYLORD BAR &
RESTOURANT 259.158.97 . 31.099.00 14,554.63 5.799.93 299.122.67
MJS B.M. SHAW & CO 1.324,148.52 - - - 178,514.00 46.594.84 1,496,067.48
Total Rs. 1,583,307.49 . . 31.099.00 193,178.43 12,394.77 1,795,190.35

DETAILS OF IMOVABLE PROPERTY [ANNEXURE - II]

Amount(Rs.)

Holding Mo. 414, Khata No.-1 Area - 0.3 Dismi, At Makatpur, Giridib - 815301 20.000.00
Holding No. 414, Khata No.-1 Area - 1.5 Disml. Al Makatpur, Giridih - 815301 1.35,000.00
Holding No. 414, Khata No.-1 Area - 0.73 Disml. Al hMakatpur, Giridih - 815301 113,280.00

Total Rs, 338,280.00
ﬂflﬂlﬂﬂu

DETAILS OF SHARES (ANNEXTURE I V) 5
Name of Company No. of Shares Value (Rs.)
Bishwanath Ferro Alloys Lid. b/f 661.679.00  4,616,790.00 . r \
Grannary Finance & Invmit. (P) Lid. [B/F) " 8.400.00 /,Lr.EfF
Sanskar Commercial (P) Lid 217,600.00  435,200.00 A

Total (Rs.) 7.060,390.00
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